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(¢) On tiue basis of figurcs reporiayg by
PESA the tentative estimated capital out-
lay is likely to e approximately Rs, 58.49
crores made up of Rs, 22,37 crores payable
to Delhi Dsvelopment Authority towards
ifie cost of the building based op its pre-
liminary design concept as developed by
the architects,

. S
contingencies,

(d) Barring unforesecn
the estimated time of completion of  the
project is four years from the date of
commencement of work on the main

building.

Banking Facilittes for Rural and Urbav |

Areas

" 1858, SHRI RAMSINGBHAL PATALI-
YABHA! RATHVAKOLL: Wil the Mi-
nister of FINANCE be pleased to _state:

(a) whether Government intends to pro-
vide more banking Tfacilities in the rural
and wrban areas;

(b) if vo, what are the details thersof;

(c) how many branches of various na-
tionalised banks have been opened in ruval
and urban areas of the District of Baroda,
Surat and Bulsar of Gujarat and in  the
Union Territory of .Dadra and Nagar Ha-
veli: and ¢

(d) what are the new phased program-
me in this regard for the remaining period
of 1935 and for 1986, partitcularly for the
Adivasi and backward areas of Gujarat?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SANARDHAN POOJARI): (a) and (b)
"‘I'he branch licensing policy of the Reserve
Bank of I[ndia hag been oriented towards
achieving the basic objective of extending
hanking facility to regions devoid of or de-
ficient in such facility, mainly ip Tural and
semi-urban areas. Under the Branch Ex-
pansion  Programme for the period
April 1982 to March 1985
banks hate oppened 9850 new branches
upto 31.1.85. Of these, 8548 were in
rural and semi-urban centres and 1302 in
urban and Metropolitan{Port Towns cen-
wes. Further, the banks were alsc & on
28th February, 1985 holding 5251 licences|
anthorisationg (Rural 4419, Semi-urban
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415, Urban and  Metropolitan/Port
Towns 271) opening new branches in
the country. The banks have been allow-
ed time upto 30.9.85 for opening brancheg

against pending licences/authorisations. .
&ro

() Available information in this regard
Is given in the Ammexure. [See Appendix
CXXXV, Annexure No. 44.]

'(d) Opening of more branches of banks
in Adivasi ang backward areas of Gujarat
will be considered in the light of the branch
licensing policy for the Seventh Five Year

‘Plan Period which is being finalised.

Toning‘up of Income-fax department

1859. DR, SHYAM SUNDAR MOHA-
PATRA: Will the Minister of FINANCE
be pleased to state the number of Income-

. Tax Officers who have been suspended or

removed from service or transferred to tone
up administration after the new Governe
ment came into power?

THE MINISTER OF STATE IN THL .
MINISTRY OF FINANCE  (SHRL
JANARDHAN POOJARI) . After the new
Government came into power 10 Income-
tax Officers were suspended, 2 Income-iax
Officers removed from service and 259 In-
come-tax Officers were transferred by the
Central Board of Direct Taxes to tone up

-the administration.

Expeort of chemicals

1860. SHRI R. SAMBASIVA RAO :
Will the Minister of COMMERCE be
pleased to state:

(a) the value and quantum of chemicals
and allied products exported during the
financial year 1984-85: ang

(b) the value and quantum of chemicals
and allied products likely to be exported
during the current financiaj year and the
names of the countrie, to which export of °
these ifems are to be made? !

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI
P. A. SANGMA). (a) Value of exports
of chemicals and allied products daring



